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17.30 hrs.
CARRIAGE BY AIR BILL

THE MINISTER OF TOURISM
AND GIVIL AVIATION (DR. KARAN
SINGH): I beg to move:

“That the Bill to give effect to the
Convention for the unification of
certain rules relating 1o anter-
national carriage by air signed at
Warsaw on the 12th day of October,
1929 and to the said Convention as
amended by the Hague Protocol on
the 28th day of September, 1853
and to make provision for applying
the rules contained in the Conven-
tion in its original form and in the
smended form (subject to excep-
tions, adaptations and modifica-
tions) to non-international carriage
by air and for mafters connecled
therewith, be taken into consider-
ation."”

This Bill deals with the very compti-
cated pracedures for international ar
traffic between one country and an-
other, These procedures aré governed
by a series of agreements from time
to time. The first major agreement
in this respect was the Warsaw Con-
vention of 1429, which was adopted
by this ceuntry....

MR. DEPUTY-SPEAKER: He may
continue his speech tomorrow. We
will now taka up the Half-an-Hour
discussion.

17.9% trrs,
HALP AN HOUR DISCUSSION

SMUGGIING OF INDIAN FILMS AND RE-
CORDED MUSIC Y0 FORRIGN COUNTRIES

SHRI K. LAXKAPPA (Tumkur):
Sir, this half sn hour discussion per-
tains to the smuggling of Indian Sims
and recorded muysic to foreign coun~
tries. When a guestion was tabled
on the IS8h. Noveriber 1972 for an

liable information is available and
the information iz being collected.

india is constantly called a smug-
glers’ paradise to which are smuggled
gold, watches, texifles, synthetic
yarns and foreign consumer gaods of
every description with unfeiling re-
gularity to be put anto the bottomless
well of the vast Indian sub-continent.
There are certain places in India
which have become famous and have
reached the high water mark in
smugghng Bombay on the west coast
is a case in point. It attraocts foreign
racketeers and smugglers.

1732 hrs.
[Surr K. N. Trwary in the chair.}

Though the hon. Minister in his
reply has not given any reply about
the assessment of smuggling, accord-
ing to my assessment the smqggling
of Indian films and music recopds to
foreign countries i3 to the extent of
more than Ra. 5 crores to 6 crores 4
year. As a consequence, we are losing
that much of revenue. For the lasé
six ar seven years the unfetiered
smuggling of Indian films out of the
country has been on the increase and
it i estimated that Imdia loses Rs. &
crores to 7 crores annually in foreign
exchange because of this illegal trado.

The Indian Alms are in grest de-
mand in many countries, e.g. South
Africa, East Africa, West Tadies,
Maritus, Malaysia, Singapore, frenm,
Lebanon, Irag, Egypt, Saudi Asehbis,
the Middle Eastorn and West Asian
countries and the Pesian Gulf Stabee
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There are Indian nationals who are
permanently regiding in South Afri-
can countries, So, the smuggling of
In films to those countries has

increasing in connivance with
the local Indian nationals as well as
foreign smugglers and'in connivance
with the officers attached to our ex-
port and import regulation system.

The smuggling out of 16 mm black
and white film has been continuing
for over 20 years, particularly since
there is a thriving market for these
films in America for screening in pri-
vate clubs. The smugglers have been
operating even in America where
Indian fllms have been smuggled and
they are screemed in private clubs.
This 18 a pathetic situation of smug-
gling operations in India to smuggle
out our films .

I would like to give certain instances
where the smuggling is on a large
scale and how it is operated in the
country. After 1957, these Indian
colour films became very popular.
As a consequence of the develuation
of Indian rupee, in June, 1988, there
are certain countries where sending
out of films has been prevented and
restricted, specially, in South Africa,
Ceylon and other countries. As a
result of that, the smuggiers began
to look for fresh avenues io build
up lerge reserves of foreign ex-
change abroad and they
veady wmarket in the illegal export
of Indian films. South Africa bas a
Jarge permanent Indian population.
The smugglers scon re-established
the market through private film
priuts. They operate in such a way
that they manipulate the entire film
and they will sell it in the foreign
country where they have a huge
demand.
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black-and white films. Of these, 90
per cent are Hind: films and the re-
maining 10 per cent are Tamil films.
This nefarious traffic is master-minded
and operated from Dubai, Hong Kong,
Kuwait and also London. This leads
to smuggling of other items like gold
and other precious articles from other
countries. Half the amount that they
get for the films that they sell in
black-market is by way of smuggled
gold andl other precious articles from
other countries, thereby paralysing
the economy of our country.

Then, the black-and-white and col-
our film is imported raw into the
country and the Government ellows
film processing laboratories 8 per
cent wastage. The actual wastage in
the laboratories is 5 to 6 per cent on
three to four copies. On several cop-
jes, the wastage drops to 2 per cent.
Since 8 per cent wastage is allowed,
thig is one of the basic and more im-
portant sources for both new and extra
copies of fiims which are jllegally ex-
ported. Rush prints discarded in
laboratories, incomplete films, and
even complete films which may prove
to be box-office flops in India arve sentt
abroad. So great is the demand that
even certain flms which have not bean
released in India are screened sbroad
within a week of thel® screening in
this country. The filmz which may
prove to be box-office fiops in India
have been running successfully in
other countries. Prints worth Re.
8000 to Rs. 10,000 are sold for twice
or thrice the sum abroad. Sometires,
depending wpon the quality, content,
star-cast, ete, it fetches Rs. 1.5 lakhs
in foreign exchange, hereby depriving
the country of vitel revenues.

Another method adipted by smug-
glers is to sell a single print abrosd.
Several coples will be made dbread.
There are sophisticated laboratories
which are operating in tertatn coun-
tries where they will muke there
coples, known as “dupe prints”. These
are profduced on a Targe-scalé and Yhey
mpke & buge profit. This is haw the
things are operated, .
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India earns about Rs. 7 crores from
the export of motion pictures annual-
ly. Out of this, Rs. 2.5 crores come
from U.K. Other countries from where
we earn more than Rs. 20 lakhs each
are the Arabian = Gulf, East Africa,
Singapore and Thailand. The country
loses, according to conservative esti—
mate, about Rs. 5 crores a year due
to the ‘smuggling of prmts of Indian
ﬁlms a’broad.

* The industry produced 433 feature
films in 1971. Not all these films were
exhibited in foreign countries. We
can find that half of the films have
been exhibited foreign countries un-
authorlsedly, ‘making a huge profit out
of unauthorised ' exhibition of our
films. This has been done even in
-enemy nation, in Pakistan, where the
President of Pakistan was intereste:l
in Hindi films and they were smuggled
there.

This is the situation. Our Govern-
ment is not vigilant enough to plug
the loopholes in our export system.

Recently, the Chairman of the Film
Corporation, Mr. Tariq stated that we
are losing nearly Rs. 6 crores of fore-
ign exchange as a consequence of this
smuggling of films but the answer
given is that the Government have
no information on such a._serious
allegation and whether such a setio
situation has been faced by the
Ministry.

Another point.
versy regarding the operation and the
way in which this
handling the export of our Indian
films abroad. There was a heated
exchange of ideas and views in this
regard in the Films Guild. As a con-
sequence of this -difficulty, as a conse-
quence of this weakness in the organi-
sation, the Ministry and the officers
attached to it arc not wvigilant not
only inside the couniry but also on
the borders with large-scale smuggl-
ing of films going on all the time,

T would like to draw the attention
of hon. Minister as to how a print of
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a film costing around Rs. 10,000 is
sold in East Africa for £ 3,000 which,
on conversion, brings the producer
about Rs. 45,000. No producer would
give five prints to, a distributor for
such a - territory., The distributor;
obviously, has misused two or more
prints of the film to exploit a territory
he is not entitled to or infringe upon
a territory \ assigned to some other
distributor. 'There are only a handful
of overseas distributors whe are thriv-
ing mainly on smuggling of Indian
films. It is 'not that the officers atia=
ched to this Ministry are net aware
of all these things. They have all the
information. Therefore, I would like
to request the hon. Minister to stream-
line the administrative: machinery to-
see that this large-scale smuggling of
films should be stopped.
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Secondly, it is also a matter for the
foreign Trade Ministry. It involves.
violation of foreign exchange regula-
tions. I can give specific = examples.
The Reserve Bank of India....

MR. CHAIRMAN: Now, please con
clude. If you want to give informa-
tion please send that paper to me. L
will see it and if it is permissible, I
will allow you to put it on the Table.

~SHRI K LAKKAPPA: Please g

of India is also involved. There are
certain rules which have been viola-
ted in connivance with the officers of
the Reserve Bank as also the foreign.
exchange section of the Import Ex-

port office and these officers are in-
volved. Therefore, I would like a
deep probe to be made into the whole:

thing.

There are only a handful of over--
seas distributors in the Indian film.
1ndustry who have been thriving on
the ﬁlms they take for distribution
abroad, for several years now, because-
there is a large-scale discrimination.
so far as the Corporation is concerned:
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and the Film Corporation is hancling
the maiter i such a way that there
1s discrimunation and' then officers ae
algo involved 1n this racket There
1ore, 1 would Iike to suggest whether
this Ministry would take up actioan ana
see that a probe 18 made against all
these malpractices and also to see tv
what extent thas him smugghng 1 o
s0g on and whether this Munctiy
would take steps to see that immedia-
tely & CBI mquiry 18 made into the
malnraclices end the nefarioug activi-
1e. M this field

N ey wrelt (geT)
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI I K,
GUJRAL): S, I am grateful to my
hon. friend Mr. Lakkappa, As is
common and usual with him, he
takes interest in the subjects that he
always initiates. I think he has
really enlightened us a great deal
because he seems to have studied
smuggling to a great extent and 1n
great depth.

SHRI K. LAKKAPPA: We know

how these smugglings are operating,
but we are not ourselves involved.

SHRI 1. K. GUJRAL: 1 cannot say
whether he has caught smuggling
cases or not. But I must say this to
his credit that he has really tried to
understand the problem as such, The
point is this. While replying the
ether day, I had said this, which I
can say again that, naturally, it is
dificult for the Government to say
with precision as to how much
smuggling has taken place and what
is the value and how much money has
been lost. But the only thing we could
say would be how much of smuggling
was caught while being attempted.
1 have got certain figures with me;
these relate to 1869 to 1972. The
number of fAlms seized by the Cus-
tamz authorities during the year
1968 to 1872 October, and their value
would be like this, The value would
vary from Rs, 9,25,000 to Rs. 86,000
in this year. This is the statement for
the last four years. The number of
films seized in 1969 are 64; in 1970.
28, in 1971, 4 and in 1972, 9. The
latest thing was on the 14th of Nov-
ember, 1972. The Bombay Customs
have also seized 10 packages con~
sisting of 174 reels of different titles
of cinematograph Indian flms worth
Rs. 3,48,000 at Poghapir Rock (Panju).
So, such action has been taken and

bave explained more techniques it 1 ports of films from

NOVEMBER 27, 1972
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had more time, and safd how they are
operating.

SHRI I K. GUJRAL: I would
suggest, Sir, that the very worth~
while information of the hon. Member
should be published in the form of a
book. For, it will make very interest-
ing reading, I agree that these must
be the various techniques used by the
smugglers. I do not have any per-
sonal acquintance with the problem.
So, I am not in a position to verily
and say whether what Shri XK. Lak-
koppa has said is right or wrong,

MR. CHAIRMAN: He is an expert
on it?

SHRI L XK. GUJRAL: He
studied it, and so, he
known it better,

SHRI RAMAVATAR SHASTRI:
He must have some friendship with
those people.

SHRI 1, X. GUJRAL: My hon.
friend Shri Ramavatar Shastri was

has
must have

where they were in a position to lay
their hands on two persons suspected
of activities. Smuggling
of different types. One is phy-
smuggling. Another form of
smuggling is that prints are made out

8
'
'
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would be channelised through the
BTC, and we hope that by thik we
shall be able to check this type of
activity which is definitely not in the
national intérest and which is against
our interest, becsause we not only
lose money but we also look Bad in
the internstiénal world, I think that
the steps that we are taking at least
will meet the situation to an extent.

I must also say, let not the jimpres- .

sion prevail that the whole film in-
dustry is involved in this smuggling.
I think that by and large, India 1s
doing very well in exports also, Our
export figures have been growing
with the passage of years. In 1971-72,
our export earnings were of the
order of approximately Rs. 5 crores.
1 hope that with the chanmnelisatidn of
exports, export earnings will in-
crease further. Indian fllms have
very good market abroad, nmot only
in areas 'where people of Indian
origin live but also in those areas
where people are interesled in good
films,

We have often criticised Indian
films here in the House whenever we
have discussed Indian films. But
there are films and films, I think
that ™t would not be a good thing to
iry to condemn the whole film indvs-
try as such or even the members ot
the whole industry as such. Like in
every other industry and in every
other trade, there are shades of grey,
and there are shades of white and
there are shades of black, and I think
that by ang large, the Indian fiim
industry has discharged itself very
well, both in export earnings and in
performance and their reception in
countries abroad.

SHRI M. C. DAGA: What is the
answer to the question whether Gov-
ernment are stopping smuggling or
not?

SHRI I. K. GUJRAL: I thought I
had replied. I will repeat it if I was
not clear,

2610 LS—14.
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I can assure him that particularly in
the canalisation of export, my hon.
colleague, Shri Mishra's Ministry feel
that they will be able to contain this

The Lok Sabha then adjourned Hill
Eleven of the Clock on Tuesday, Nov-
ember 28, 1972/Agrahayana 7, 1804
(Saks).



